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designed to give continuous airworthiness
through requisite maintenance
programmes evolved from time to time.
However, Air India constantly makes an
endeavour to induct more modern aircraft
into its fleet to improve services and on the
basis of the plans now prepared, .the cost
of replacement/augmentation of the Air
India fleet upto the year 1995-96 has been
estimated at fus . two thousand . crores.
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Voluntary retirement of teachers'
Vice-Principal; and Principals in
Kendriya Vidyalaya Sangathan

*250.. SHRI ANAND PRAKASH
GAUTAM: SHRI RAM
AWADHESH SINGH:

Will the Minister Of HUMAN RE-
SOURCE DEVELOPMENT be pleas’
ed to state:

(a) whether there is any provision in
the rules for voluntary .retirement of
teachers, Vice-Principals and Principals
of Kendriya Vidyalayas;

(b)if.so, what are the details
thereof;

(c) whether the Kendriya Vidya
laya Sangathan has adopted/propose
to adopt the recommendations of the
Fourth Central Pay Commission as
accepted by the Central Government
in this regard; and

(d) if so, what are the details
thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI | P. V.
NARASIMHA RAO). (a) and (b) Yes, Sir..
Kendriya Vidyalaya Sangathan has adopted

| the government of India's Central Civil

Services (Pension) Rules. As such a
Kendriya Vidyalaya Sangathan employee
can seek voluntary retirement after com-
pleting 20 years qualifying service.

(¢) and (d) The Fourth Central Pay
Commission bag recommended no
changes in regard to voluntary retirement.
Accordingly ny change has been made by
the government and the Kendriya
Vidyalaya Sangathan either.



